
209 Mrr;/I"" A".,wer., AGRAHAYANA 24, 1891 (SAKA) Writ/en Aruwer. 210 

crease in the grant of credit to the agri-
cultural sector by the nationalised banks 
is indicated in the enclosed statement. 

A, regards the allegation that farmers 
and pe.,ants ha .. e to Spend a large chunk 
of the advance to fulfil the formalities 
including illegal gratifications to officials. 
Government have no information. 'Ibe 
matter i,. however. being enquired into by 
the Re.cr .. c Rank of India. 

It may. however, be stated that Banks 
while granting advances against the security 
of land. have to take essential precautions 

in relard to uc:ertainina wbetller the 
borrower bas a clear title to the property 
and whether it is free from 11117 prior 
encumberancd. 

( b) Banks are now taking steps to usist 
tbe agriculturist. in obtaining the necessary 
particulars by appointing experienced .taII 
at brancbes and requiring field officers to 
move from place to place and study the ro-
quiremeDts of the agric:u\turists and usIst 
them in completing loan proposal., etc. 
Application forms are also beiq printed In 
regional languages. 

Statement 
(RI. in crOrtS) 

As"n Total limits Sanctioned Outs'lInding In r<sl''-c' (f 

No. of Alcs Amount 

27-6-1969 [437S[ 161.23 

26-9-1969 200S03 207.13 

WAMN<.; OF ft!NALTY AOAINST CoMPANIJIS 
UNDER INCOME-'mx Acr 

3997. SHRI TENNETJ VISHWANA-
THAM: Will the Minister of FINANCE 
be pleased to state: 

(a) tile names of the Companies that 
have taken advantage of Section 3S(C) of 
the Income-tax Act so far; and 

(b) the total value of the output of 
t hose companies and the amount allowed 
as deduction under Section 3S(C)? 

THE MINISTER OF STATE IN TIlE 
MINISTRY OF FINANCE (SHRI P. C. 
SETHI) : (a) and (b). The information is 
being collected and shall be laid on the 
Table of the Hou .. as early u possible. 

TaAHSFI!a OF C.G.H's. Docrou PROM 
DELm 

3998. SHRI SJDDAVYA: Will the 
Minister of HEALTH AND FAMILY 
PLANNING AND WORKS. HOUSING 
AND URBAN DEVEWPMENT be 
pleased to atate : 

(a) whether it i. a fact that • JOO4 
nwnber of C.G.H.S. Doctor. were transIer-
red from Delhi to nut station. durin, 
February. 1967; 

Total agricultural Dillct, finl!.nc(· 
credit 10 f,umen .------ ----_ .. 

126741 62.3H 122989 29.1 

187200 91.12 178218 42·7 

(b) if so, whether they were liven tilt 
a5Surance that they would be relrBnst'erred 
to Delhi after a period of three years and 
another batch would be *nt out in their 
place; and 

(C) what action i. being taken iD die 
matter? 

1HE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS. HOUSING 
AND URBAN DEVEWPMENT (SHllI 
B. S. MURTHY): (a) Yel. 

(b) No. 

(C J Does not ari.e. 

GeNERAnON Con- PER KWH IN CI!IlTAUi 
STATES 

3999. SHRI M. SUDARSANAM: WDI 
the Minister of IRRIOATION AND 
POWER be pleued to state the Bv.erqe 
per KWH generation coat for Thermal and 
Hydel Plants in Assam. Benpl, Bihar. 
U.P. and Delhi? 

THE MINISTER OP IRRIGATION 
AND POWER (DR. K. L. RAO): The 
averB(Ie COlts of hydro aod thermal poww 




